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Thermal Plant at Cochin
*231. Shri P. P. Esthose:

Shri N. Sreekantan Nair:
Shri Vasudevan Nair:
Shri C. Janardhanan:

Will the Minister of Irrigation and 
Power be pleased to state:

(a) the present stage of the pro­
posed thermal plant at Cochin;

(b) the steps which Government 
have taken to start this at an early 
date; and

(c) the generating capacity of the 
proposed plant?

The Minister of Irrigation and 
Power (Dr. K, L. Rao): (a) to (c). In
May, 1966, a scheme for establishing 
a 30 Megawatt thermal power station 
near Cochin was sanctioned, based on 
utilisation of about 40,000 tons of fur­
nace oil from the Cochin Refinery. 
Subsequently, the Ministry of Petro­
leum and Chemicals intimated that as 
a result of re-appraisal of the demand 
forecasts for the petroleum products 
and. the local production available, it 
would be possible to supply adequate 
fuel oil for a larger power plant. It 
was, therefore, decided to instal a 65 
Megawatt generating unit instead of 
30 Megawatt in order to improve the 
reliability of power supply in Kerala. 
Thig proposal has been considered by 
the Planning Commission, who, in 
September, 1966 asked the Govern­
ment of Kerala to forward the revis­
ed project report to Central Water 
and Power Commission. This was re­
ceived in March, 1967 and is under 
examination. The question of pro­
curement of the generating plant and 
equipment is also under consideration.
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*28. 8M Atom Vas:
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Will the Minuter of  reinrtema 
«al Chwilfih be pleased to state:

(a) wbathar it ia a M  that Nepri 
has atoppad pwrhiilnc aviation M  
iroa late;

(b) if so, the reaaona tbcnftv;

(e)   thf  wtkMad 1m*  to be 
iawuiradi aad

(d)   wlwthar  Gmwwnaot  hMp 
offered aome nm coawwlaM to m  
Government of Nepal to  purehaM 
awtatton M  tram (ntta?




